
 

COURT-I 
 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 

IA NO. 299 OF 2019 
 IN  

APPEAL NO. 58 OF 2017 & 
IA NOS. 162 & 363 OF 2017 & IA NO. 615 OF 2019 

 
Dated:  25th April, 2019 
 
Present:  Hon’ble Mrs. Justice Manjula Chellur, Chairperson  
  Hon’ble Mr. S.D. Dubey, Technical Member 
 

In the matter of : 
 

M/s. Monnet Ispat & Energy Ltd. .… Appellant(s) 
Versus 

Chhattisgarh State Electricity Regulatory Commission & 
Anr. 

.… Respondent(s) 

 

Counsel for the Appellant(s)  : Mr. Raghav Pandey 
  Mr. Pranjit Bhatarcharya 
       
Counsel for the Respondent(s) : Mr. C. K. Ray 
  Mr. Sachin Dubey for R-1 
 
  Ms. Suparna Srivastava 
  Ms. Sanjna Dua for R-2 
     

ORDER 
 

IA NO. 615 OF 2019 
(Appl. for dismissal of appeal/R-2) 

 

 Reply, if any, to the application of R-2 seeking dismissal of the appeal shall be 

filed within two weeks’ time, i.e. on or before 10.05.2019 after serving advance copy on 

the other side. 

IA NO. 299 OF 2019 IN APPEAL NO. 58 OF 2017 & 
IA NOS. 162 & 363 OF 2017  

 

List the matter on IA for hearing on 16.05.2019. 
 
 
 
 

       (S.D. Dubey)                       (Justice Manjula Chellur) 
       Technical Member                           Chairperson 
kt/pk 

 


